
In th Central Administrative Tribunal 
Calcutta Bench 

OA Kb.169/97 21-3-2002  

Present 	: Fbn1 ble W.ustice G.L.Copta, Vice Chairnnn 
Fbn1ble W.S.Bises, (nter(A) 

Gita Ciosh 

-Vs- 

E. Rly 

For the applicant 
	 :bne 

For the respondent 
	

Dr.(1) S.Sinha 

ORDER 

'bne is present for the applicant even on the second call. Thus the 

OA is dismissed for default. Dr.(Ms) S.Sinha appears on behalf of the respondent. 

(Ss 
frber(A) 	 ,Vice Chairtmn 


